hl
| TEM NO. 102 COURT NO. 7 SECTI ON XVI
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Cvil Appeal No(s). 2795-2797/2017

CHANDRA GUPTA KUMAR AND ORS. ETC. ETC. Appel | ant (s)
VERSUS
STATE OF BIHAR AND ORS. ETC. ETC. Respondent ( s)
(with appln. (s) for permission to place addl. docunents on record
and per ni ssi on to file | engt hy list of dat es and vacation of
ex-parte stay and i ntervention and i mpl eadnent as petitioner and

i mpl eadnent as party r espondent and directions and correction of
typographical error. and interimrelief and office report)

W TH

C. A No. 2798-2800/2017

(Wth appl n. for Transposition and Interim Relief and Ofice
Report)

C. A No. 2801-2803/2017

(Wth Ofice Report)

C. A. No. 2804/2017

(Wth Ofice Report)

CONMT. PET. (C) No. 367-369/2016 In C. A No. 2795-2797/ 2017

(Wth Ofice Report)

C. A No. 2805/2017

(Wth Ofice Report)

C. A. No. 2806-2810/2017

(Wth Ofice Report)

C. A No. 2811/2017

(Wth Ofice Report)

Date : 19/04/ 2017 These appeals were called on for hearing today.

CORAM : HON&#39; BLE MR JUSTI CE KURI AN JOSEPH
HON&#39; BLE MRS. JUSTI CE R BANUMATHI

Counsel for the

parties M. Ravinder Srivastava, Sr. Adv.

M K. Choudhary, Adv.

Ashut osh Kurmar, Adv.

Avi nash, Adv.

Har svi Singh, Adv.

Nam t a Choudhary, Adv.

Ajit Kumar Sinha, Sr. Adv.

Anur ag Pandey, Adv.

Al ankrita Sinha, Adv.
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S. R Singh, Sr. Adv.
Kumar Ranj an, Adv.

Gopal Jha, Adv.

M. S. B. Upadhyay, Sr. Adv.
Dhruv Kumar Jha, Adv.

Ki ran Kumar Jai puriar, Adv.
D nesh Dwi vedi, Sr. Adv.
M. CGopal Singh, Adv.

Shi vam Si ngh, Adv.
Advitiya Awasthi, Adv.
Chakrapani, Adv.

Anurag Singh, Adv.

Ani| Kumar M shra, Adv.
Reena Pandey, Adv.

Arun K. Sinha, Adv.
Rakesh Singh, Adv.

M Mohit Kumar Qupta, Adv.
Sur abhi Sanchita, Adv.
Manj u Sharma Jetl ey, Adv.
Durga Dutt, Adv.

Pradeep Yadav, Adv.

H manshu Munshi, Adv.
Pragya Baghel , Adv.
Chandra Prakash, Adv.
Shai | endra Kumar, Adv.
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M. Amit Pawan, Adv.

M. Anand Nandan, Adv.

M . Abhi shek Anritanshu, Adv.

M. Akshat Shrivastava, Adv.

M. Gaurav Singh, Adv.

M. Hassan Zubair Waris, Adv.

M. Bipin Bihari Singh, Adv.
M . Dushyant Parashar, Adv.
M. Gyan Prakash Srivastava, Adv.
M . Kaushi k Poddar, Adv.
M. Lakshnmi Raman Singh, Adv.
M. S. K Verna, Adv.
M. Subhro Sanyal, Adv.
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Ms. Reena Pandey, Adv.
Ms. Udita Singh, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Heard the | earned senior counsel appearing for the parties.

Argunments remai ned unconcl uded.

List tomorrow i.e. on 20.04.2017 as part-heard.

(Jayant Kumar Arora)

Court Master (Renu Diwan)

Assi stant Regi strar



